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(b) Rs. 43.35 crores. 

(c) It is & continuous process. 

(d) The details are likely to be finalised 
very shortly. 

DOCK WORKERS 

*269 PROF MALTNI BHAT-
TACHARYA: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether any schemes have been for-
mulated for the decasualisation of dock 
workers: 

(b) if so. the extent to which these have 
been implemented: 

(c) whether the Government's recent pro-
posal to amend the definition or-dock worker' is 
likely to affect these schem"s in any way: and 

(d) if so. the detaih thereofl 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPCRT 
(SHRl JAG DISH TITLER) : (a) Yes. Sir 

(b) A lIst of schemes formulated is given in 
the attached Statement. All these are im-
plemented. 

(c) 111ere is no such proposal. 

(d) Does not not arise. 

Statement 

Ust ufthe Schemes under which doc" workers aN' 
registered/listed under mrion, Dock Lahour 

Boards/Major Port Trusts 

Bombay Duck Labour Board 

1. 'The Bombay Dock \Vorkcr, (Regula-
tion of Employment) Scheme. 1956. 

2. 1be Bombay Chipping & Painting 
Workers (Regulation of Employment) 
Scheme, 1%9. 

3. The Bombay Foocigrain Handling 
Workers (Regulation of Employment) 
Scheme. 1975 

4. 111e Bombay Duck Clearing & For· 
warding Workers (Regulation of Em-
ployment) Scheme, 1983. 

Caieuna Dock Labour Board 

l. The Calcutta Dock Workers (Regula-
tion of Employment) Scheme. ]970. 

2. 111e Calculla Chipping & Painting 
Workers (Regulation of Employment) 
Scheme. 1970. 

3. The Calcutta Dock Clerical & Super-
visory Worker~ (Regulation of Employ-
men\) Scheme, 1970. 

Madras Dock Labour Board 

1. The Madras Dock Workers (Regulation 
of Employment) Scheme. 1956. 

2. The Madras Unregistered Dock 
Workers (Regulation of Employment) 
Scheme. 1957. 

3. The Madra, Unregistered Dock 
General Pool Workers (Regulation of 
Employment) Scheme. 1988. 

4. 1be Madras Unregistered Deck Clear-
ing and Forwarding Workers (Regula-
tion of Eruplo}lllent) Scheme. 1988. 

Kandla Dock Labour Board 

1be Kundla Do.:k Workers (Regulatiun 
of Employment) Scheme. 1969. 

ViJakhapalnam Dock Labaur Board 

l. Visakhapatnam Dock Workers (Regu-
lation of Employment) Scheme. 1959. 

2. Visakhapatnam Unregistered Dock 
Workers (Regulation of Employment) 
Scheme. 1968. 

Cochin Dock Labour Board 

The Cochin Dock Workers (Regulation 
of Employment), Scheme. 1959. 

Mormugao Dock Labour Board 

Mormugao Dock Workers (Regulation 
of Employment) Scheme, 1965. 
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PORTS 

Fbradip POri Trost 

Pnradip P0l1 Cargo Handling Workers 
(Regulation of Employment) Scheme. 
1979. 

New Mangalore Pori mISt 

New Mangalore POl1 Cargo Handling 
Workers (Regulation of Employment) 
Schem~. 1990. 

{Translation} 

NADONAL HIGHWAY PROJECfS IN 
GUJARAT 

·271. SHRI NJ. RATlIVA: Will the Minister 
of SURFACE TRANSPORT be pleased 10 

state' 

(a) the details of the National Highway pro-
jects in Gujarat which were to he completed hy 
the end of the Seventh Plan (I9R5-<){J): 

(b) the names of the projects which had been 
completed within the stipulated time. those 
which are still incomplete and the projects 
which have not yet been started: and 

(c) the details of the amount allotted and 
spent so far on each of these projL'cls 0 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH T\TLER)' (al to (cl: 52 
numbers of Nationa! Highway Projects in-
di\,iduallycosting more than Rs. 50 lakh each in 
Gujarat State were to b(> completed during 
Seventh Five Year Plan. Out of these 32 projects 
were c:Jmpleted within .he Seventh Plan Period 
and the remaining 20 projects have been com-
plet ~d subsequently. 

[English} 

SECOND CHANNEL OF 
DOORDARSHAN 

"272. SHRI DATTATRAYA BANDARU : 
SHRIMATI CHANDRA PRABHA URS: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Government propo,e to set 
up second channel at valious Doordarshan 
Kendras during the Eighth Plan period: 

(b) if so, whether there is any proposal to sct 
up second channel at Hyderabad and 
[langulore dur:ng 1993-94: and 

(c) if so. the details thereof'.' 

THE MINlSTER Of STATE OF THE 
MINISTRY OF INFORMADON AND 
BROADCASTING (SIIRf KP. SINGH 
DEO) : (i:) No. Sir. 

(b) and (c) Do nut arise. 

ADVANCE TO PROm..:cERS BY 
DOORDARSliAN 

"273. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of INFORMATION 
AND BROADCASTING be pleased to sfate' 

(a) whether the producers who are allotled 
serials under the 'commissioned' category are 
paid the producti')n cost in advance: 

(b) if so. the details thereof including the 
numberofsuch producers given advance during 
each of the last three years: 

(c) whether some producers. after recei\ing 
advance, transfer their serials to the 'sponsored' 
categcry but fail to rdurn the advance money: 

(d) if so, the details of such cases and the tUlal 
amount due from them: and 

(e) the steps being taken to recover tl1,(' 

advance alUount? 

TlIE ]\llNISTER OF STATE OF TIl!' 
MINISTRY OF INFORMATION Al"lD 
[lROADCASTlNG (SHRJ KP. SINGH 
DEO) : (a) TIle entire production cost of serials 
under the Commissioned Programme category 
is not paid in advance by Doordarshan, 

(b) Dues not arise. 

(.:) No, Sir. 

(d) and le) Do not arise. 




